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New Delhi this the 20th-day of Dec-ember, • 1999

Eon'ble Smt, Lakshmi Swaiainathan, MemberCJ).
;HoG'bie Shri S,P. Biswas, Member(A).

PA^ 2370/90

1. Sffit. Dipti .Roy w/'o Shri Subroto Roy,

2. Shri P.L, Kapoor S/o late Shri R.C, Kapoor

iBoth C/o Data Proc-essin.g Centre N.S.S.O,
Department of Statistics, Ministry of Planning,
Hans .Bhawan, New Delhi-110002),

3... .Shri Narayan--Char'dr-a Dass,
S/o Late Sh. Lai Mohan Daas,
C/o The Director,
Data Processiug Division IDS.S.O,
.Ministry of PX&vming, GLT Road.
Bara Nagar.
Calcutta. iicants,

By Advocate Mrs. Shyaiiiia Pappu, Sr. Counsel with
Shri PraiKDCl Auirsar Shri R, i-Lr ishnansiirthi ,

Union of India through

1. Secretary,
Department of Esperi-iiture,
Mi.!i.!.siry of Finance, North Block,
New Delhi.

2. The Secretary,
Department of Statistics,
Ministry of Planning,
Sarhar Patei Bhawan, Sansad Marg,
New Delhi.

3. Chief Executive Officer,
National Sample Survey Organisation.
Ministry of Planning, Sardar Patei Bhawan,
Sansad Marg, New Delhi.

"'+• The Director.
Data ProG-essing Division,
Nauiorial Sample Survey Orffani sai io'n
164. GLT Road, Bara Nagar,
CaiGu-,.ta. _ ^ ^ Respondents.

By A-dvocate Shri V.S.R, Krishna,
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Shri S.K. Dhawan S/a Shri D.C. Dhawan

Sh. Anil Rana S/o Shri J.R. Rana

Sh. C.S. Sachdeva S/a Shri H.L. Sachdeva

Sh. y.i<. Bhatnagar G/o Shri J.P. Bhatnagar

1.

2.

4.
■4-

All C/D Data Processing Centre N.S.S.D.,
Deptt. of Statistics, Ministry af Planning.
Hans Bhawan, New Delhi.110002.

SEl
t !

5.

h .

V

10.

11.

*

12.

13.

14.

Sh, N.K, Suryavanshi G/o Sh. S.K. Kawdinji Su!-ya' ansni

bh. ti.D. R'amteke S/-r- Sh. Dashrath RafTitels

Sh. Shrawar Bcrikar S/a 3h . Anand Bcrikar

Shri Diwakar Junghare S/o Sh. Mahadeo Junghare

Snri C.R. Bhah 5/c Ghri F. Shah

Shri D.D- Dhinda 3/c Sh. K.D. Dhinda

, 3h . M. hajL-fUdav- S/a Sh, A.8. Majumdar

Sh . Shant.- .-ar Vasmik 5>'d Sh. Damduj i Vaemi!-.

Sh. Shankar Dasa S/c Sh. N.C. Da==

Sh. Aait Saha S/o Late Sh. K.Ii. Saha

All C/o .he Directcr
Dats Prcces&ing Division, N.S.S.O.,
Ministry of Pianhinf, 8kT P@i@ j gir? NsigSF;
Calcutta.
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25.-

26.

27.

2S.

29.

30.

31.

ah. ©.D. Kaable S/o Daulat Kainble

Sh. S.N. M^ta S/o Sh, Narayan liehta

S.H. Kw» Li "S/o Sh. i-ianuaiant Korti

Sh. B.B. hanohar S/o Banshi Manohar

Sh. R.C. Manke S/o Chaitram Manke

Sh. P.T. Laratre S/o Sh. Thaganrao Laratre

Sh. H.S.ft. Bhattacharya S/o Sh. Dwijapado Bhattachary.
Sh. tt.D. Kuhikar S/o Sh. Dashrath Kuhikar

S«t. M.H. Lanjswar-W/o Sh. Manikraolanjewar

Smt. Anjani Saxena Wa Sh. Bajai Saxena

All C/o Data Fi-ocessing Division, r4.G-3.ij. .
Mxnist y of Planning, Nagpur.

C... DFL, Na^O, hinxsrry of Planning, Ahu-adabad

Sh. A f-i. hishra 3/o 3h. R.N. Mi.shra
C.« DPD, NSSD, Ministry of Planning, Gi^idih

Sh. M.L. Zutshi S/o 3h. P.N. 2ut=hi

Sh. A. lhaudhary S/o Sh. D.D. Chaudhary

Sh. M. Sark-ar S/o Sh. J. Sar^ar

Sh. 3.K. Roy S/o Sh. K.N. Roy

^Sh. Mc. Shansudin G/o Sh. Maqbool Husair

Ail C/o Secretary
National Sample Survey Organisation
—mployees Association, '
Hans Kiawan-II, New Deihi-2

's.ss~i':-s-si'jK£:sr;
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Applicants
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Secretary, -De^r^eitt of Exjsnditure

E-S -Ministry of Nofth^^^
^ -s?-■-■ -

^ ._ Sflew Delhi ,
f  ~ ^- r
V rr.-i-—'

The Secretary, Deprt:t, of Statistics2,

..m

ofS^aD^ng,'^

.E|^<^-|h^aib^ :^Marg,^

.V-, z.-r^- - -..
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- Sr- ;;-'■■ ----- ' U^ I — , National ^rveyjOrganisation
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zQhiB £ ::S^cx:tt iye. JDf f Ice r.
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-rrSardar PatOl^hawan,

Sansad Marg,
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4. The Director -

Data Processing Division

Rational S^ple vsurvey Organisation,

164, GLT Road,

Bara Ragar,- =:-

Calcutta, - - Respondents

(By A(3vooate Shri V,S,R, Krishna )
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1.

5.

3.

4.

5.

5.

7 ,

8.

9 .

10.

11.

12.

13.

14.

- 15.

16.

^ *7
X / •

18.

19.

20.

21.

22.

Sh. Pradeep Kumar Kapil S/o Sh.
Sh. 8alblr Singh S/o Sb. Late. A Sh^rma.

_ / V, V T Chauhan.

Sh. P.S. Chauhan S/o oh. K. .
, / ev, 3ai«»nder Dutta.Mrs. induDutta W/o Sh. --^a^nci

^  Tssar w/o 3h. Rajesh issar.Mrs, awarn issai. /

3.. Krishan cana Gauta. S/c a.c. Gauta..
Sh. Satya Dav Gupha S/o 30. 3.K.W GuPha.

■  . e/rh 3 ' TriPathi.
3h. 3.K. Tripatnr S/o P.--

q;,--a W/o Sh. T.3.^ sapra.Mrs. Snashi Saf
,  \j /n 5h . P .Lai.

Mrs. Pavnesh Snarma W/o .....

Sh. Shahia Mi S/o Sh. -uate J.S. All.
Sh. son, Path S/o.Sh.H.h. Madar,

Sb. A.K. G'jpta s/o Sh. bate. H.^. G p
Sh. M.b. Goal S/o Sh. R.s. Goel.
Sh. P.P.S. >e-.U 3/0 3h. inder Sinoh Kohla.

Sude-ah. Mand W/o Sh- Vinay Kamar.

«rs. Oma Kapoor M/o Sh. A. Parsad.
m= Rahal w/o Sh. L.Ki Bahal.Mrs, Manorama Banar

Meeno Maheshwari «/o Sh. Rajeav Maheshvari.
-• M»s. -Shampa Bhattaohar jea W/o Sh. S.K. 3hattaro.,j-

e* /r^ QV^ Ci . DondiVB-l- •
Sh, Vinod .Kurr.ar S/o Sn .

I

contd....
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23.

24.

25.

26.

27*

2B.

29

-i

30.

31.

32.

33.

34.

35.

36.

3°.

40.

41.

42.

43.

Sh, 9hag SlB^ S/o Ohotay Singh,

Sh« Prav««fi itumaxr S/o Sh. flhagwan Dass.

■  ■■VSrf" ' . .. .L'"" ■ 2-^.^

Sh, Kishan Chand S/o Late Sh. T.C, sharma. "

Sh. Anand Prakaab S/o 3h, Ganga Asrey,

Sh. Rakesh Chander S/o Sh. Kishore Lei.

Sh. i^render K«n»ar Mishra S/o Sh. Pitamber Hiiihra.

Mrs, Indu Raheja W/o Sh. S.K. Raheja,

Sh. Dharendar Singh Arora S/o Sh. Gursaran Singh Gandhi

Sh. Vinod Kumar Sharsia 3/o Sh. P.R. Shartna,

Sh. Rajender Kumar S/o 3h. C.L. Azad.

Sh, 3.K, Jain S/o Sh. P.S. Jain,

3h, Vijay Krishan S/o Sh. (Late) Bhatnagar.

Sh, G, Ravindran 3/o Late Sh. Gopalan.

3h, 0,M.3a-iaj 3/o Lare 3h. L.J. Bajaj.

Sh.S.c, Sahni S/o 3h. (Late) Nand Lai Sahni.

Sh.S.L. Dhingra 3/o Sh. (Late) Virbhan Dhingra.

Sh. G,£, Anand S/o Sh. D.M. Ananc.

Sh. Raj Kumar S/o Late 3h. Mani ?.am,

N-'rs. Bhuwana Raman W/o Sh. A..K. Raman.

Mrs, R.Jayalakshni W/o Sh. Ramachandran.

Sh. o.B. Sarkar s/o Sh.(Late) B.B.Sarkar.

All C/o Data Processing Centre,

M.S.S.O, Deptt, of Statistics,

Ministry of Planning, Hans Bhawan,

New Delhi,110002,

i 44

n.

Sh. Sharad Shri Krishna Kulkarni SA Shrl Krishna Kulkarni

contd...
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45.

46.

47.

4S.

4?.

50.

51.

52.

53.

54.

55.

56.

57.

58.

59.

60.

61.

62.

63.

64.

65.

66.

67.

6e.

tv

Smt. Usha ^reedharan F.shreedharan W/o F.Sreedharan,

Smt. Dolly Roy W/o Sh. S.K. Roy.

Smt. Madhuri Gopal Naidu W/o Sh. Gopal ^ainu.

Sh, Gangadhar Awachitrao Chandankhede S/o 3h. Awachitrao C
fChede.

Smt. Shri Lata Pal W/o Sh. A. Pal.

Smt. Uppal Nandl w/o Sh. D. Kandi.

Sh. Anil Dinkar Raulwar 3/o Sh. Dinkar Raulwar.
Sh. Harish Chandra Natthuji Dudhe S/c Sh. Nattuji Dudhe.

3h. Dhanraj Lahanuji s/o Sh. Lahanuii Dahat.

Sh.

Sh.

Sh.

Sh.

Sh.

Sh.

Sh.

Sh.

Sh .

Sh.

Sh .

Sh.

Sh.

Sh.

Prahlad Rajaram Tambe 3/o Sh. Raja Ram Tambe.

Kamaldas Bhiwaji Sansod S/o Sh. Bhiwaji Banso-f.

Daulat Bajrao Kamble s/o Sh. Bairao Kamble.

Ghanshyam Shripad Selve S/b sh. Shripa- Sal-a.

Prabhakar Udav Dewaikar 3/o Sh.Udhav Devaikar.

Vinayak Laxman Bahadure S/o ph. La,xman Bahadura .

Jagannath Faduranc Dhamde S/o sh. Padurang Dhamde.
Dakram ■ Mohapat Fandeshwar S/o Mchpat Nandeshwar.

Bhaurao Kisanrao Sonbarse S/o 3h Kisanrao Sonbarse.
Ramesh Pusaji Bararatra S/o 3h. Fusa ii Baracatrs.
Mansaram Motiram Mandagaoli S/o Moti Ram Nanccaoli.

i^3.S\id©C n p-y-^ Ir^ r~ C //-*xnapekar S/o Sh, Wasudeo Khapekar.

Prabhudas Ra.chandra Rangari s/o sh. Ra-ncheodra Rangari
Jogashwar Estari Shande s/o Sh. Estari Shende.

Sh, Suresh Yadav Rao Ukay s/o sh. Yadav Rao Ykey.

contd.



-8-

Sh. Gauri Shankar Dashrath 4Jinwae 3/o 3h. Dashrath Niwae«

Sh. Kailash Maroti Keshram S/o Sh. Maroti Meshram*

Sh. Manik Dashratih Ramteke S/o Sh, Dashrath Ramteke,

Sh. Ehoraj Nathuji Hatmode S/o Sh.A. Nathuji Hatmode,

All C/o Data Processing Division

N.S.S.O. Ministry' of Planning, Nagpur.__

73, Sh, Raj Kishora Presad S/o Sh. Bhubaneshwar Frasad.

74. Sh. Amar Kumar Sinha S/o Sh. Tribhuwan Parasad.

75, Sh. Alok Kumar Gupta S/o Sh. Tulsi Parsanha Gupta.

76, Sh. Naseem Ahemad S/o Sh. Md. Zainul Abedin.

77. Sh. Ram Chander Koeri S/o Late Sh. Deo Chandra Koeri.

78. Sh. Ranjeet Banerjae 3/o Late Sh. Anil Kumar Baneirjee .

79. 5h.. Ram Krishna 3cse S/o Lie Sh . Bimal Krishna 3ose ,

80, Md, Suliman S/o Lane Sh. Panchu Xian,

All C/o Data Processing Divisior

N.S.S.O. Ministry of Planning,

Giridih. ... .Petitioner/Applicants

"(By Advocate Mrs.Shyamle pappu,Sr.Counsel with Sh.pramod
Kumar & Sh.R.Krishnamurthi)"

Versus

Union of India

1. Secretary

Department of Expenditure

Ministry of Finance, North Block, ^

New Delhi.

contd.
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Secretary

Departroerrt of Statistics
Kinistry of Planning/

Sardar Patel Bhawna#

Sansad Marg,
f

New Delhi •

on

3. Chief Executive Officer,

National Sample Survey Organisation

Ministryof Planning,

Sardar Patel Bhawn,

Sansad Marg, New Delhi,

The Director

Data Frecessing Division

Na-'ional Sample Sur-v^ey Organisation

Ministry of Planning,

GLT ROad, Bara Nagar,

Calcutta. . „ .Responceents ,

(By Advocate Shri V.S.R, Ksishna )

contd..
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4.

5.

6.

QA 613/99

^  Sh» Otn Prakash S/o Sh, Shiv Charan Dass»
1

Sh. R.L. Dhingra S/o Sh, Bisakh Ram Dhingra,

Sh, B.Ij, Tanaja S/o Sh, (Tjate) Sawai Ram HBC Taneja,

Mrs, Kuaura Lata Mathur W/o Sh, R.B.Mathur,

m- Jyoti Parkash B/o Sh. Bhim Sen,
Mrs„ Kanchan Talwar W/o Sh, M, Talwar.

7, Sh, P.R, Agnihotri S/o Late 3h, H.E. Agnihotri

8, Sh. >',K. Pooll S/o Late Sh, R.N. PopLi.

9, T,W« Chavla S/o Sh* Sardari Chavla
All C/o Data Processing Centre,

N.S.S.O, Deptt. of Statistics,

Ministry of Planning, Hansw Bhawan,

^5ew Delhi,110002,

lo .

11.

1^.

13.

1^.

IS.
le.

17.

la.

Sh. R.N. Patil S/o Sh, N. Patil.

Sh, R,M, Bagade S/o Sh. M, Bagade,

Sat. G,G, Gajbhe Vf/o Sh, G. Gajbhe,

Sh, S.N, Paul S/o Sh* N. Paul.

Sh. S.S, Muldierjee S/o Sh. S.K, Mukherjee,

Sat, R, Bhattachajrya W/o Sh, H, Bhattacharya,

Sh. P.P. Meshrara S/o Sh, P. Meshrara,

Sh. D.A, Shambharkar S/o Sh, A, ShaiAhark&r,

Sh, P.D, Bhagat S/o Sh, D. Bhagat.

%
■ "•

!  •

contd,
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SetSpl«r5/o Shjl, Gauple.
. s . ^ ' ̂ ■

HiBRiat % ci^bhiira S/o Sh.V, Qajbhiye (Row posted
•  - . * _ • ■

r^S, Itoi^ratt %/o Late Sh. S, Meshram

Bifea Piroceasing Division,
S • jii * •

R,;S»S»0., Ministry of Planning,

Tii^npur,

Kiss Aniraa Biaifss D/o Sh. Umapstl Biswaa

^  Aahim MatterJea S/o Late Sh, Bibhuti Bhushan Chatterjee
Miss Shanti O^^a D/o Sh. Ananth Nath Gupta

25, Sh, Mangal Ktfiasr S/o Sh,(Late) Bani Pandit,

26, Sh, Bbiia Sln^ S/o Sh, Durga Pd, Harijan (NSSO Ahemadabad)
^1- ^ V-;ra?SO~£i -rr^- ■

All C/o Data Processing Division,

R,S»S.O,, Ministry of Piausnino,

Girldih, ,. .Petitioner^ppkicants,
.Advocate Mrs.Shyamla pappu, S r.Counsel with Sh.pramod ^

Kumar & Sh.R.Krishnamurthi)'
Versus

Dniaon of India

1, Secretary

Deptt, of Ea^penditure

Mlmistry of Finance, North Block

New Dislhl,

/  .*

contd....
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2. |.The S«er«tary
I>8ptt# of Statistics,

Ministry of Planning

Sardar Patel Bhawan,

San«a<3 Marg, New Delhi,

-j

3o Chief Executive Officer

Rational Saoiple Survey Organisation

Ministry of Planning,

! Sardar Pabsl Bhewan,

Sansad Marg, New Delhi.

4^ The Director

Data Processing Division

National Sample Survey Organ!satioh

Ministry of Planning

GLT ROad, Bara Ragarj

Calcutta.

Advocate Shri V.5.R. Krishna )

.. Resoondents

contd..,
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-4

-J

1.

2.

3.

4.

5.

D .

7 .

8.

Q
•' •

10.

11.

12.

13.

14.

Sh. K.K. Patneyr S/o Late 3h. Jassu Rarp

Mrs. Krishna Kumari W/o Late Sh, Amar Nath

Ms. Mamta Chowdhury D/o Late Sh. S.Sengupta

Sh. P.M. Kiurian S/o Late Sh. Chacko Mathew

Sh, Ashit Ranjan Guha S/o Late Sh, Jaduneth Guha

Nikhil chnndra Chaterjee S/o Late Sh. Kashi Nath Chaterjee

Sh. oumekhal Das 3/o Late Sukhendra Sha Das

Sh. Sudhansn Ranjan Senguta S/o Late 3h. Dog^ncer Gh .Senoup"

3h. Kali Pada Sana S/o Late 3h. 3asanta K.Daha

ah. Satya Randan Kaiyilal 3/o Late 3h. Sushij. .-■Dj~ar -'aivila'

Sh. A jit Mohan GhouKeiiirt^S/o La e S-. Ghoudharv
Sh. Hari Frasad Banerjee S/o Late Jatinendra Banneriee

Sh. Kalachand Mukherjee S/o Late Netaii Ghand Mukherjee
Sh. Pawan Kimar S/o Sh. Satnarain

3ll c/o General Secretary*

National Sample Survev Employees Organisaticn

Hans Bhawan-rll, ,New Delhi. 2,

(By Advocate Mrs.Shyamla pappu,5r.Counsel with
Sh.pramod Kumar & Sh.R.Krishnamurthi )

Versus
_  1

Union of India

.Petitioners/
Applicants.

1. Secretary, Deptt. of Expenditure

Ministry of Finance, North Block,
New Delhi.

'.h-

contd...
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The Secretary /

Departnierrt o£ Statistics

Ministry of. Planning, Sardar Fatel Bhawan,

Sansad Marg, New Delhi.

v>

3. Chief Executive Officer

National Sample Survey Organisation

Ministry of Planning,

Sardar Patel Bhawan,

Sansad Harg, ̂ tew Delhi.

4. The Director

Data Processing Division

National Sample Survey Ornani;

GLT Road, Bara K'agar,

Calcutta .

(By Advocate Shri V.S.R. Krishna )

r

contd,
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S V4 S ~
Sh, Sen Gupta /o Sh.CLate) L.M.Sengupta

Mrs. Sarla Vaid W/o Late Sh, S.F. Vaid

Mrs.K.K.Girdhar W/o Sh, Prabhu Dayal Girdhar

Mrs, Raj Mallick W/o Sh, O.K. Mallick

Ms. P.Sengupta D/o Late Sh, Satybrata Dasgupta

Ms, Chhaya Dutta D/o Late Sh, K.M.Ghosh

Ms, Pronati Dutta D/o Late Sh,R.R. Ghose

MJT. R.N. Katyal S/o Late Sh. Ch. G.R. Kat.yal

Sh . A.3. Roy Choudhary S /o-Lo-it
c.'n©»A<i'

i  • «^---•

-J

10, Mrs. Karuna Mi-ra B/o

1\, Mr, Yasin Ansari 5/o '^VvA.syic.

10-

IB.

1^.

1  ,

IS.

IG.

17.

18.

H-

2 6;

27,

n.

23.

Mrs. Dipti Sen Gupta W/o ̂ .n^-VoAe. Ka-r>co Uvi Se-o

. Aparana Fauzdar W/o

Namita Sarkar W/o *bVNA_c»Ae. HcociS.v>

Mrs

Mrs

Mrs, Reba Gupta 9/o S>V.-^e

Sh, Sasanka Sen S/o Late Sh, Swandra Kumar Sen

Gour Ch, Anon S/o Late Sh. Sadhan Ch, AAwon

Sh. ChanchL Kumar Ghathaha s/o Late 1Sh. Sushi 1 Kumar Chaltya

Sh, Anil "Kumar S/o Sh. Radha Ballabh Kundu

Sh. t^aridas Ganguly S/o Lfee Sh. Satydndra Kumar Ganguly

Sh. Kimangshu Kimar Ghoseh S/o Sh.(Late) Girindra Kumar Ghosh

Sh, Subal Chandra Maity S/o Late Sh. Rashal Ch. Maity

Sh, Bhol^ MMkb'="--»eP s/o Late Sh. Krishna Ch, Kukherjee

contd..,
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(By
Sh

.16.

Sh. Atnal Kumar Sen S/o Late Jayanta Kumar Sen
gv.- e.V(aA\cn^ec^ S\o SV> D ■ CJVvai^cJ^c*.

.All C/o Secretary,

National Sample Survey Organisation,

Employees Association,

Hans Bhawan-II,

New Delhi.2,

Advocate Mrs.Shyamla pappu,Sr,Counsel with
.pramod Kumar & Sb.R.Krishnamurthi )

Versus

Union of INdia

.Pe'iitioner/

Aoolicants.

V
1. Secretary,

Deptt. of Sxpenciture,

Ministry of Finance, '"orth Block,

New Delhi.

2, The Secretayr,

Department of Statistics

Ministry of Planning, Sardar Fatel Bhawan,

Sansad Marg, New Delhi'./

3, Chief Executive Officer

National Sample Survev Organisation,

Ministry of Palanning, Sardar Patel Bhawan,

Sansad Marg, New Delhi.2.

5.
■r
-a

The Director

Data Processing Division,

National Sample Survey Organisatin,

■  Ministry of Planning,

k-i- Road, Bara Nagar, -alcutta.
Caicijtta.

(By Advocate Shri Krishna )

...Respondent,

r-
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OA 616/99

1. Mse Alolca Dut'^a D/o Liats Sh®-3,C, Ghose

2,

3,

Ms. Kanaesh Katiyarl D/o Late Sh. C.L. Sharma

Sh. A.C. Bhar S/o Late Sh. P.C. Bhar.

. j:

4,

5.

10.

11.

12.

13.

14.

15.

16.

^-11 -/o Data Processing Centre,

N-S.S.O. Ministry of Planning,

Hans Bhawan, New Delhi,2.

' Mrs

w —
. .i. ,

Mrs

Mr.

Mr,

'  •

Mr.

Mr.

Mr-

Mr.

Mr.

Mr.

Mr.

. Pushpa Biowas a'/o oh. firadig Kumar Biswas

Mihir Kumar Sarkar 5/om5h. Krishna Frasanna Sarkar.

,  Kusum Kali Biswas W/q Late Bikash. Chandra Biswas.

Ashis Kumar Das S/o 5h. Sadananda Dax.

Uttam Das S/o Sh. (La^e) Hcnotosh Chandra Das.

Mono jay Ghanti S/o Late -Begin Behari Ghanti,

Dibyendu Kumar Ghoshal S/c Late Heramb Ch. Ghoshal.

sushen Chandra Das S/o Late Krishna Pada Das.

Amal Kumar Mukher jee S/o Late Atendra Nath Mukherjee.
Dinesh Chandra Dalai S/o Late Chandra Mohan Dalai.

Praraathes Roy S/o Lane Rajen Roy,

Supriya Gupta S/o Late Sh. Samindra Krishna Gupta.

Manish Chaudhary S/o Late Haribhajan Chaudhuri

contd,.,
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17. Ms. '

•

CO

Mrs.

19.
Mr.

20.
Mr.

,21. Mr.

22. Mr.

23. Mr.

24.
Mis

25o

25.

27.

2B.

"9.

30.

31.

32.

33.

34.

35 .

-3 6.

Mr.S ndUlia

Or^r =;/- "Lare Javtandra Lai
Mr, Santosh ̂ oy -

... ....e S/= K.=.. sn^^ac.-..
V. /r^ T Naravan -n .

„r. Sanil Kimar Shosn o/o .
. „ -H-v-' W/o Lata Sh. Bupesa Ch. Br.a.-a-—v-

Mrs. ̂ Odinu 9nat..a^- Y--
-^v, = n.— Sc.".^/_ Tare Ransncra ^na.i —

Mr Sandir'an Bay _.a.- j
■  " --h^^-^nva Or.aran Kunau.

->^-. -: = n "^U'~ 'U 5/O Lat3 . — a.
Mr -"hitta Randan -a-- ^ ,. X. • —ri » ,»

.-, ^ =;/" is-'^ Sli. Sashi K.an>-a .aJj-.
Mr. Sital Paul L=^-

,  ̂ „ -v, T5art'*^rishna ■■'■^y,
• 1 liTi^rrnT* RO*' ^/o J-jat— oH •"Ar. Sunil KuiTiar

^  -/r- ' at- Nila Ram Das Gupta.Mr. Bimal Das Gupta o/c ^a.- in^i
.1 o /,-. Ai T-orinra Watli 3a=u .

Mr. 3ira3
c /o ' 3-t-— '^urna Chandra Das.Mr. Ram Chandra Das S/o .^a^

,f/- T Sh B Sudhir Dutta.Mrs. 3ela Dutta WA Lav,- ^h .

Mr Dlbalcar Pal S/o 3h. Bishnu Paoa Pal.
Mr. .iban Kishora Pav S/o bale Sb. Sablnara bal Dev.
Mr. Panjlt Kumar Kandal S/c Data Tulsi Ch. Maodal.
Mr. Bljon bal Ghosh S/c bate Sh. Glrlja hath Ghosh.
Mr. Sakti Ranjan Mukhopafthyay S/o bate Sn- Sa...i Ranja

All C/o Data Processing Deivision, «.5.S.O.,
Ministry of Plannina. Calcutta.

(By Advocate Mrs.Shyamla papou, Sr.C^ounsel with
sL-i prarnod Kumar & Sh.R.Krishnamuruhi )

37.

38.

39.

40.

41.

42
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VERSUS

Union of India

Secretary, Deptt. of Expenditure

Ministryf of Finance, North Block,

N ew Delhi.

O

The Secretary,

Departnsnt of Statistics,

Ministry of Planning, Sardar Patel ohawan,

Sansad Marg, New Delhi,

3, Chief Executive Officer

National Sample Survey Organisation

Ministry of Planning ,

Sardar Patel Bhawan, Sansad Marc,

New Delhi,

-I >

The Director

Data Processing Division

National Sanv'le Survey Organisatic"

Ministri' of Planning,

GLT Road, Bara Nagar,

Calcutta. .Responaents,

(By Advocate Shri V.S.R. Krishna )

T'

contd..
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OA 617/99

3.

5.

Sh. Kuldeep Sharma 3/ o Shri G.K.Sharrna

y  2. Sh. Arvlnd Cairae S/o Late Shrl M.P.Cairae

Sh. H.C. Mehra 3/o Late Sh. Chaina-Rar.

Sh. M.G.Sharrna 3/o shri Vasudeo Sharrria

Sh. S. Bhattrachar'/a S/o Late Sh. H^hattacharv;
C/ 0 Data Processing Centre,

National Sa-nple Sarvey Organisation

Department of Statistics,

Ministry of Planning,

Hans Bhawan li,

New Delhi-11000 2

BHri Md. ALi Asgar Mandal S/o Sh.

Sh. Pradip Choudhary S/o shri
Ishaque Mondal

Sita Ram Choudhary

contd,
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^  5h. Subhash Chandra Roy S/o Gh. Bijay Krishna Roy
.c^. Sh. Jyoti Ghosh S/o Late Sh. Narendra Nath Ghosh
^o'. Sh. Jagbandhu Chattoraj 3/o La-e Sh. Chitta Ranjan ChattoraJ
\U Sh. Kumaresh Das S/o Late Sh. Tinesh Chandra Das

Sh. Subrata Roy G/o Sri Dwipendra Karayan Roy

N"?*, Sh. Samir Kumar Choudhary 3/o Frafulla Ch. ̂ houdhary
3h. Ashok Kumar Boso S/o Late Amal Chanoer ^ose

\S. Sh. Kamal Kumar Datta S/o Late Chintamani Dutta
Sh. Buddhdsv Paul 3/o Surya ^'arayan Paul

)"7. 3h. Susanta Dutta 3/o

\'^ Gh. Shvamalesh Ch. Bisv/as ^/c

3h. Ashok Kumar Guha ••'aj'jmrar 3/c Shhonibhusnan Cuna hayj--^

Sh. Maloy Kumar hath 3/o Late r<5''rish--am :ar.

.  3h. Arpan ■-lajumcaar 3/o 3h. ^uoi-al '-anti laj-imcc^
Sha '-'anju Das 2 v;/o Dipak Dae

Sh. D-ayal Kumar Ghosh S/o 3h. -'.anal -.al

3h. 3antanu Tapadar 3/o ''ate Sh. Susnil .->r. Dap^-a-

3h. Gopal Ghandra Rara 3/o Larc Dhirap-ra Darn .--ana

3r;. Sukumar Das S/o Lore Harcnar -as

^7 5mt .Aparna Bhaumik VJ/c 3ri Anari Dhaumi^c
3mr. Kakali Dev Vl/c Fradip Kr. Dev

3h. Soumendra Kumar ""ohanty £''o D'ngraj i-iohanth_.
30. 5h. Panchkari Das 3/o Late ST.. Mandla Das

3\. 3h. Souraen Goswami S/o Lie So. Mani GOpaL Goswami
'^1 Kr. Prasanta Bose S/o Lata Tara Kanto Bose

.0^7^ Smr . Uma Chat opadhyay W/o Gh. .\mitabha -hattopadhva/
37. Smt. Shobha Chattopadhyay W/c Dr. Ashok Cnattopadhyay
3^ 3mt. Lily De W/o Dr. ^ Prabir Kumar De

contd...
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W7.
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ss.

sa>.

5^.
vS^.
St.

s^

4g>.
£,h,

G.V.

Smt. Snigdha Bas^UJ-

Prabir Bose S/o Late Sh. Pnamatha Nath Bose
Sh, PradBp Kumar Deb S/o Lat Sh. Nepal . Ch. Deb
Sh. Sauresh Basu S/o Late Sambhunath Basu
Sh. Kabindra Nath Das S/o Sh. Haripada Das
Sh. Gautam Mitra S/o Late Arun Chandra Mitra
Sh. Bishwarup Basu Mallick S/o Ajit Basu Mallaick
Sh. Dipak Das S/o Nagendra Nath Das

Bs. Sbl^hismata Biswas W/o Dr. Kuntal Biswas
Sh. Ashok KUmar Chattsrjee S/o Late Ajit -hatternee
Sh. Utpal Patta 3/o Sh. Mandaculal D'-nta

Sh. Marinal Kanti Kandi" S/o >ri hrx^ yur. iayc: i^an--

Sh. Alok Ku-nar Chaharborr.y S/c Sh. A jit Ku-ar -.nakarDor- y
S^,, Axur.ava Dutta S/o Sri auonir .-vr. Du^td

3h. Shekhar Ganguly S/o Late Satisr. -h. Ganv.al •
Sh. Janaranian Haldar S/o Late ^iban Kumar al-^.c:-

Sh. Subhanshu Ghosh S/o Harendra ^■at^ Gnosn

Sh. Ravi Shankar Mishra SA Sri Shashi Shusan Kishra
Sh. Subrata Bhattacharya S/o Sri Citdndra Nath ahattachc
Sh. SujON' Kumar Haldar S/o Late Saroj Kumar "-Gaidar
Sh, Samir Kumar mOi'dal S/o Sri Gobindo Lai hondai
Sh, Tapan Kumar Nag 3/o Late Surer.'-ra Nath :ag

Sh. Ga^Jtam Prasad Ghosh S/o Late Ganesh Chandra Ghosh

Sh. Subir Kr. Sarkar S/o Late Pramatha Nath Sarkar
Sh.^iDas gupta S/o Late Frafulla Kumar Dasgupta
Sh. Dhurjati Gupta S/o Late Ashok Kr. Gupta

Sh. Anuo CHatterjee S/o Sri Arun Kumar Chatrerjee
3h. Vinayak R1 Mahatpure S/o Ramrao G. Mahatpure

contd..,
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Sh, Debdshish Choudhury S/o Late Sh. Hari Bhajan Choudhury

Sh. Sudhakar Pal S/o Sh. Bishnupada Fal

Sh« Dilip Kumar Debneth S/o Late Sh. Radha Goinda Debnath

Sh. Fromode Roy Chakarborty S/o Rakesh Chandra Royat Ghakrbortv

Smt. Santa Raha W/o Asit Baran Raha

Sh. Pipankar Roy S/o Sh. Anildendu Roy

Smt. Bandana Hazra W/o Mr, M.K. Hazara

Sr\ • ^»«.c3Lcx o 'y>/vQTr»

All c/o Data Processing Centre

N.S.S.O. Minis ry of Planning Calcutta.

i-

T2- Sh. Puiak Kumar Dhar 3/o Late Sh. iudhanshu ■••aravan Thar
C/o Giridih "ffic^

3h . Prakash M. Bapac 3/c Mahe'^errac ?. ..~apat

Sh. Shyam Sunder R. Lakhote S/o Rao Prasa^ D. Lakiiote

an .Chanderkant G. Thakur S/o Geiananrao V. Thakur

Sh. Shrikrisan K, r<aahz S/o Kannaiva Lai Rathiji

Tl. Sh, Ishwar N. Zade S/o "aravanrao Zade

All C/o Data Processing Centre

N.S.S.O. Ministry'' of Planninc,
9  "

Nagpur. ,,_.Petitioner/Applicants.

(By Advocate Mrs.Shyamla Pappu,Sr,Counsel with Shri
Pramod Kumer and Sh.R.Krishnamurthi )

Union of India

Secretary, Depatt. of Expenditure ~

Ministry of Finance, North Block

. Kew Delhi.

1.

! f;/

contd..
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TThe Secretary*

Deptt. of Statistics,

j^inistry^ of Planning,

Sardar Patel Bhawan,

,Sansad, Marg, New Delhi.

Chief Executive Officer

National Sample Sun^ey Organisation

Ministry of Planning,

Sardar Patel Bhawan, Sansad Marg,

New Delhi *

The Director

Data Processing Division

l-ational Sample _3urvev Organisati sn

Ministry of Planning,

GLT Road, Bara Magar,

Calcutta.
.Re soon" er.t s.

(By Advocate Shri V.S.R. Krishna )

/

contd,.

ilsb.
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ORDER

Hon'ble Srot- Lakshmi Swarp ̂ nat.han. Memt)er(J)-

ii.

The applicants in the aforesaid eight Original

Applications are aggrieved by the action of the respondents in

rejecting their claim for implementation/extension of the

benefits of the orders of the Hon'ble Supreme Court to them

dated 9.12.1996 in Hari Shamrao Nimje & Ors. Vs. Union of

India 4 Ors. (Civil Appeal No. 16741/96 arising out of SLP

(C) No. 18948/95) read with the order dated 25.9.1998 in

Chandraprakash iiadhavrao Dadwa & Ors. Vs. Union of India &

Ors. (Review Petition 2096/95 in Civil Appeal No. 5008/98

arising out of SLP (C) No. 16646 of 1996). According to

them. the orders passed by the Supreme Court in those

petitions have been filed by others who are similarly placed

like them and are working in the Data Processing Centre unde.-'

the Ministry of Planning, Govern-ment of India and holding the

same posts and designations as the present applicants. The

applicants claim that they are entitled to the new pay scales

of Rs.1600-2660 instead of Rs.1350-2200, Rs,2000-3200 instead

of Rs.1600-2660 and Rs.2375-3500 instead of Rs.2000-3206

e.f. 1. 1 1986 or the date of their promot ion .whichever is

later and to be fitted in the appropriate grades in the

redesignated posts.

2. The Apex Court in Hari Shamrao Nimje's case

(supra) allowed the appeal and set aside the Tribunal s order-

by order dated 9.12.1996. The respondents were directed to

fit the appellants as Grade'B' Data Processing Assistant in

the pay scale of Rs.2000-3300 with all further consequential

benefits. It was further clarified by order dated 24.10.1997

that the /pay scale will be Rs.2000-3200. Thereafter in

Chandraprakash Madhavrao Dawda's case (supra), the Hon'ble
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ri«tpd '5 9 1998 had declared tha^ Supreme Court in its ord-er dated

the appellants .ere entitled tn the desUnation of Data
Processing Assistants Grade-Ill ( called earlier as Grade'B'l
in the scale of Rs.1600-2660 with effect from 1.1.1986. the
date when the IVth Pay Coiamission scales cane into force. It
was further held that the appellants-were also entitled to the
scale of Rs.5000-8000 with effect from 1.1.1996 in view
Government orders passed in connection with the Vth Pay
commission recommendations. Although the Apex Court had held
in that case that, the judgement is applicable only to those 48
appellants" who were directly recruited as Data Processing
Assistants in the NSSO. Department of Statistics, Ministn of
Plennihg, Mrs. Shyamla Pappu, learned Senior Counsel has
submitted that in the order passed by the Hon'ble Supreme
Court on 14.5.1999 in Kamlatar & Ors. Vs. Union of India i
Ors. (Interlocutory .Appl. .rat ion No, 1 in Civil Appeal No.
3182./99. arising out of SLP (C) No. 19257 of 1995) the Apex
Court has also granted to the applicants there the same
directions as given in Chandraprakash Uadhavrao Dadwa's case
(supra

3. Another set of applicants who were working in the

l^ational Sample Survey Organisation (NSSO). Data Processing
Centres at Delhi. Calcutta. Nagpur. Ahmedabad and Giridih. had
filed O.A. 1621/98 which was disposed of by Tribunal s order
dated 7.1.1999. Noting that the applicants are identically
placed and simiiarly situated as the appellants were in the
cases before the Hen'hie Supreme Court referred to above, the
O.A. -as allowed with a direction to the respondents to place
the applicants in the higher pay scale of Rs.2000-3200 and
evtend»ri to them this benefit w.e.f. 1.1.1986.

.
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4. Mrs. Shyamla Pappu, learned Sr. counsel for the

applicants, has contended that the applicants in the aforesaid
eight Original Applications are identically placed as the
appellants in the cases before the Hon'ble Supreme Court

(supra) and they should, therefore, not be deprived of similar

benefits of being placed in the higher pay scales w.e.f.

1,1.1986 with all consequential benefits, including arrears.

<

c

5. We have seen the reply filed by the respondents

and heard Shri V.S.R. Krishna, learned counsel. A

preliminary objection had been taken by the respondents that

the Principal Bench has no jurisdiction to entertain these

applications in the present form as -the app 11 cants-are working

in different cities in the country. This plea is, however,

rejected having regard to the Hon'ble Chairman s order dated

3.12. 1999 allowing the transfer petitions,. Another preliminary

objection was that the application is belated and hit by

limitation under Section 21 of the Administrative Tribunals

A.ct, 1985. Mrs. Shyamla Pappu, learned Sr. Counsel, has, on

the other hand, submitted that the question of limitation does

not arise as what the applicants claim in these cases is the

extension of benef it of the orders of the Hon ble Supreme

Court in similar caseS. She has relied on Amrit Lai Vs.

Collector. CEC (Revenue) (AIR 1975 SC 538) and K.I. Shephard

Vs. Union of India (AIR 1988 SC 688). Having regard to the

facts and circumstances of the case and noting that the

r ep'r e s en t at i ons rosde by the applicants in 1998 for extending

the benefits of the aforesaid judgements of the Hon'ble

Supreme Court to the applicants have been rejected on various

dates in that year only, we are of the view that the plea of

limitation has to be rejected, subject to what is stated

below.
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s. On the itierits» the respondents have not raised any

serious objections. They have stated that the Department of

Statistics (DOS) have constituted a coimnittee to examine the

placement of the Electronic Data Processing (ED?) personnel in

Data Processing Division (DPD) after the judgements delivered

by the Supreme Court and Tribunal which is expected to submit

its report shortly^but the same is not placed on record.

7. The main contention of the respondents is that the

applicants in the present eight O.As are not entitled for

extension of the benefits given to other applicants who went

to the Supreme Court in the aforesaid cases as those

judgements are confined to only those appellants. However, it

is not denied that the applicants are siTnilarly situated

employees working in various grades in KSSO in the oata

Processing Di'- ision. The Tribunal in OA 1621/98 has also held

in similar circumstanoes that similarly situated employees

need not come to Court for seeking identical benefits which

were earlier granted to their colleagues with which wf

respectfully agree.

8, However, it is relevant to note that six of these

applications ha'^'e been filed in the Tribunal in 1999 and two

in 1998 for claiming benefits of higher pay scales w.e.f.

1.1^1986 based on the judgements of the Supreme Court in

orders dated 9.12.1996 and 25.9.1998. The applicants have-

admittedly made representations for extension of the benefits

of the higher pay scales more than a decade later (see for

example representations dated 10.7.1998 and 6. 11. 199^ in O.A..

613/99 which was taken up during the hearing by learned Sr.

Counsel for the applicants. It is also relevant to note that

in the similar cases which were before the Hon'ble Supreme

Court, reliefs were first given only to 48 appellants before
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'then, and later on extended to the others who had filed the
Review application. In th^^^^ and circumstances of the
cases. having regard also to the judgement of the Supreme

Court in M.R. Gupta Vs. Union of India (1995(5) Scale 29) in

such matters and the provisions of Section 21 of the
Administrative Tribunals Act. 1985. we consider it appropriate

in the interest of justice,that the monetary benefits flowing

from the fixation of the applicants in the higher pay s-aies

should be granted to them only from the date each of the eight

Original Applications has been filed before the Tribunal with
notional fixation of pay w.e.f. 1.1.1986 or from the date of

their promotion, whichever is later, with consequential

benefits accordingly.

9. In the result, having regard to the facts and

circumstances of the case, the above eight Original

Applications (0.A.2370/98. O.A. 2372/98, O.A. 612/99. OA.

613/99, O.A. 614/99, O.A. 615/99, O.A. 616/99 and O.A.

61~/99) are allowed with the following directions;

(a^ Rf^spondents to review the cases of the app- icants

and identify their new designations and revised pay

scales in the light of the judgements of the Supreme

Court (supra) and place them in the appropriate

revised higher pay scales notionally with effect from

1.1,1985 or from t_he date of their promot ion whichever

is later. For the reasons given above, the applicants

shall be entitled to the benefit of the higher pay

scales with effect from the aforesaid date on a

notional basis and be entitled to the benefit of

arrears in the higher pay scales only from the date of

■
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filing " each of the Original Applications ̂  ^^ith

consequential benefits in accordance with law and

rules;

(b) The above action shall be taken within four months

from the date of receipt of a copy of this order.

<

Parties to bear their own costs.

10. Let a copy of this order be kept in each of the

above Original Applications.

• S . P.

Me robe .r {A )

' SRD'

(Smt. Lakshmi Swaminathan)

Membe r(J)

<
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P"ivi'" r "-r'C"

Contia!
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